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Sezond All-India Agricultural Labour
Enquiry

105 Shri Daljit Singh:
"7 Shri Chintamoni Panigrahi:
-

Will the Minister of Labour and
Employment be pleased to state:

(a) the progress so far made by the
Second All India Agricultural Labour
Enquiry; and

(b) the findings thereof?

The . Deputy Minister of Labour
(Shri Abid AM): (a) and (b). The
All-India Report is under prepara-
tion, and is expected to be ready by
the end of March, 1960.

Production of Khadi in Punjab

106, Shrl Daljit Sngh: Will the
-Minister of Commerce and Industry
be pleased to state:

(a) the quantity of Khadl produced
in Punjab State during 1959-60 so far
{month-wise); and

(b) the target fixed for the produc-
tion of Khadi during 1960-617

The Minister of Industry (Shri
Manubhal Shah): (a) A statement
showing the production of Khadi in
Punjab during 1958-60 (upto Decem-
Ler, 1859) is placed on the Table.

' STATEMENT
P -2 iuction
Month of
- Khadi

" ("n lakhs

3g.yds.)

Aneil . . . 960
My o . . .. 665
Yine . . . . . 7-69
Jaly ' . . . N 604
August f . . . 961
Seremner . . . . 884
O :tober . . . . 6-24
Novenser . . . . 685
Dazenoer . . . . 8-65

T AL . 17

(b) The target of production has
not yet been fixed.

Chinese in A.LR.

107, Shri P. G. Deb: Will the
Minister, of Information and Broad-
casting be pleased to state how many
Chinese are still working in the Ex-
ternal Services Division of All India

Radio?

The Minister of Information and
Broadcasting (Dr. Keskar): Seven
Chinese are working in the External

.Services Division of All India Radio.
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PAPERS LAID ON THE TABLE

STATEMENTS OF ACTION ON
ABSURANCES

The Minister of Parllamentary
Affairs (Shri Satya Narayan Sinha):
I beg to lay on the Table a copy of
each of the following statements
showing the action taken by the Gov-
ernment on various assurances, pro=
miseg and undertakings given by the

FERBUARY 12, 1860 laid on the Table
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Ministers during the various sessions
of the Second Lok Sabha:

(i) Supplementary Statement No.
I, Ninth Session, 1058 [See
Appendix 1, annexure No. 31].

(ii) Suppl tary Stat t No.
IV, Eighth Session, 1969.
[See Appendix I, annexure
No, 32].

(iii) Supplementary Statement
No. XI, Seventh Session, 1958.
[See Appendix I, annexure
No. 33].

(iv) Supplementary Statement No,
XIV, Sixth Session, 1958.
[See Appendix I, annexure
No, 34].

(v) Supplementary Statement No.
XViI, Fifth Session, 1958,
[See Appendix I, annexure
No. 35].

(vi) Supplementary Statement No.
XXV, Fourth Session, 1858,
[See Appendix I, annexure
No. 36].

(vii) 8 lementary Stat t No.
XXV, Third Session, 1857
[See Appendix I, annexure
No., 37

(viii) Supplementary Statement
No. XXXI, Second Session,
1957, [See Appendix I,
annexure Nd. 38].

NotiFications UNDER 'TRADE  AND
MERCHANDISE MARKS AcT, ESSENTIAL
CommonrTiEs Act AND COFFEE AcCT

The Minister of Commerce (Shri
Eanungo): I beg to relay on the
Table, under sec.ion 134 of the Trade
and Merchandise Marks Act, 1958, a
copy of the Trade and Merchandise
Marks Rules, 1959, published mn
Notification No. 5.0. 2603 dated the
25th Novembor, 1959, [P.aced in
Library, See No. LT-1776/59),

T beg to lay on the Table, under
sub-section (6) of section 3 ot the
Essential Commoditics Ac', 1953, a





